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ScHoLARlHll'S IN SAlNU: 
ScHOOU 

4784. SHRI B. K. DASCHOWDHURY : 
Will the Minister of DEFENCE be please" 
to state: 

(a) the schemes of various State 00-
vernments, Union territories and Central 
Government for grant of scholarships to 
the boys who qualify for admission in the 
S:linik Schools; 

(b) whether any proposal is under consi-
deration to increase the amount of scholar-
ships in view of the rise in prices since the 
institution of tile scholarships; 

(c) the number of students who qualify 
for admission. but do not join the school/ 
leave the schools after joinina it for some 
time due to financial Itrinsency of their 
parents; and 

(d) whether there is any propolBl to 
increase the existing income ceilinp for 
the purpose of grant of scholarships duo to 
high cost of living ? 

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY 
OF DEFENCE (SHRI L. N. MISHRA) 
(a) A statement giving details of the scholar-
ship schemes instituted by the State Go-
vernments and the Ministries of Heme 
Affairs and D~fence for education in tile 
S:linik Scholols i~ laid on the Table of the 
House. [Placed III Library. See No. 
LT-20S4/67.) 

(b) There is a proposal before tlae Board 
of O~vernors. SClinik Schools Society to 
increase the f~es to be charged in the Sainik 
S:hools. If approved by them. this will 
require a consequent increase in the amounts 
of the scholarships. 

(c) No statistics are available. The achemc 
of scholarships has been devised in order 
to obviate sucb cases. 

(d) No. 
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